In The Central Admuustratlve Trnbunal
Jaipur Bench Jaipur
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Date of Order Orders
\ B
20,3.02 Mr.,Shiv Humar, counsel for the applicanct,.

Wone for the respondent
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The Hon?t olm Member (J) Mr.J.K.

has ¢
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Kaushike -

-

irected thoat the cases inwhich Mr.shiv

Kuner, is @ counsel;be not lis ted bedore

m the Hon'ble Bench inwhich he i1s a Member,
\ Be listed =5 before the Hont'ble Bench

inwiich Mr.od.KsKaushik, Menber (J) is not

2 Member on 18.4.02.
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